FORMG
INVITATION FOR EXPRESSION OF INTEREST FOR

UNITED ARTLOGISTICS PRIVATE LIMITED
OPERATING IN FINE ART LOGISTIC SOLUTIONS

[Under Regulation 36A (1) of the IBBI
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

1. | Name of the corporate debtor UNITED ARTLOGISTICS PRIVATE LIMITED
along with PAN/ CIN/ LLP No. CIN: - U74120DL2008PTC176499
2. | Address of the registered office B-601 Navin Apartments, Plot No.13,
Sector 5, Dwarka, New Delhi- 110075
3 | URL of website https://uarclcirp.com/
4. | Details of place where majority of fixed NIL

assets are located

Installed capacity of main products/services | NA

Quantity and value of main products / NA
services sold in last financial year

Number of employees/ workmen 0

Further details including last available Data can be requested from IRP

financial statements (with schedules) of two il : unitedirp@gmai
years, lists of creditors, relevant dates for email : unitedir mail.com

subsequent events of the process are
available at:

9. | Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

Minimum net worth 1 cr
Provide 1lakh refundable deposit with EOI

Provide EMD of Rs. 5 lakhs along with
Resolution Plan

Provide 10 lacs PGB after approval
of plan at CoC.

10. | Last date for receipt of expression of 25" April 2023
interest
11. | Date of issue of provisional list of 05" May 2023

prospective resolution applicants

12.| Last date for submission of objections to 10" May 2023
provisional list

13.| Process email id to submit EOI unitedirp@gmail.com

Mohit Goyal

Interim Resolution Professional

M/S UNITED ARTLOGISTICS PRIVATE LIMITED

(UNDER CIRP)

(I.P. Regn. No IBBI/IPA-001/IP-P 02395/2021-2022/13636)

Date :10.04.2023 Having valid AFA:-14" June, 2023
Place: New Delhi E-mail:unitedirp@gmail.com, camohitgoyal@gmail.com
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